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(b) to (d). Do not arise.
Ordinances Issued

5760. SHRI BABANRAO DHAKNE:
Will the Minister of LAW AND JUSTICE be
pleased to state:

(a) the details the Ordinances issued
during the last three years (1987-89) when

the parliament was not in session;

(b) the number of Ordinances, which
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lapsed; and

(c) the number of Ordinances which
were later brought as Bills before Parliament
and the details thereof?

THE MINISTER OF SURFACE TRANS-
PORT AND MINISTER OF COMMUNICA-
TION (SHRIK.P. UNNIKRISHNAN): (a) and
(c). A detailed statement is attached here-
with.

{b) No Ordinance was lapsed.
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